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(a) the number of applications for Paus-

rts received by the Regional Passport Office

10 Delhi during the year ending December, 31
19813

(b) the number of passports issued during
the year and the number of pending applica-
tions as on 31 December, 1981 3

(¢} the average time taken at RPO in
Delbs to issue a passport alter receipt of
application; and

[}

(d) steps taken to cxpedite issue of pass-
ports ?

THE MINISTER QF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA RAO):

(a) 88, 285
(b) 89,332 and 5,309 respectively.

(c) 4 to 5 weeks, subject to applications
being properly filled in and complete in  all

respects.

(d) Passports are being issued expeditiously
under the existing simplified procedure. To
enable R.P.O., Declhi, to cope with the un-
precedented demand for passports, steps were
taken to ensurce timely and regular supplv
of booklets to them. 206 additional posts were
also sanctioned for the purpose during 1981-82.

Electrification in Kerala

8o79. SHRI SKARIAH THOMAS :
Will the Minister of RAILWAYS be pleascd
to state ;

(a} the percentage of clectrification of
railway lines in the country; and

(h) the percentage of electrification of'
lines in Kerala vis-a-vis the national average 2

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN) : (a
8.93 per cent.

(b) Nil.
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Expenditare on Indian Mission
Abroad

8081. SHRY R.P. GAEKWAD : Will the
Minister of EXTERNAL AFFAIRS be pleased
to siate:

(a) the number of Embassies, Consultates
and Missioni India haiin Forciga ¢ ountrices;

(b' whether any evaluation had been
made about the work load or performance of

hese missons;

(c) the expensces being incurred on these
missions;

(d) what are ths proposals under consider-
[P e . -
ation of the Government to make these missions
mor ¢ functional and meaningful; and

(¢) if so, the details thercol ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA RAO):
(a) there are 130 Missions/Posts under butdge-
tary control of the Ministry of External Affairs.
In additional thzre are 4 Consular representa-
tisa. uidw  the budgetary control of the
Ministry of Commorce.

(b} This s n al nguing process and carri-
ed out from time (o time,

(c) The expznics being inccurred on the
missions under the hudg-tary contcol of the
Ministry of External AfTairs are as follows:

B.E. 1981-82 R.E. 1981-82
{In thousand«of Rupees)
41,41,11 48,53,56.
(d}) and (¢} . In accorance with the
overnment’s  policy of  keeping under

review the functioning of various Missions/
Posts abroad. periodic visits of high powered
Forcign Scrvice Insp:ctors consisting of Officers
of Ministry of External Affairs and Ministry
of Finance are undertaken, to make an overall
ascsment of the pirformance of our missions
in political, economic, consular and cultural
El(l]crcs and recominendations made to  the
vernment on vartous measures to make thre
concerned misdon optimally functional.

Inceatives to States for implementation
of Family Planning Programme

 B80Ba. SHRIMATI JAYANTI PATNAIK:
Will the Minister of HEALTHAND FAMILY
WELFARE be pleased toiiu &
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(a) what are the inczntives now being
given to the States who perform well in imple-
menting the Family Wellare Programme and
exceed the target Jaid down for them by the
Centre; and

(b) whether to provide an attracuve incen-
tive to the States 1o implement this vitally
important programme Government of India
propoa= allocation of additional Central assis-
tance to the States fulfilling their targets to
increase their Plan size?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHANKA-
RANAND) :  (a) The central assistance
to all the States and Union Territories under
the Family Welfare Programme is given as
per the approved pattern of assistance. No
scparate incentives are given for performing
will in the programme.

(b} The entire question of incentives in
the National Family Wellare Programme is
under review.

Health Goide Scheme

8:83. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state

(1) the m-in object of the Centrally
sponsorcd 66 Health Guide Scheme”.

(D) the names of the States where
such schemen hins been introduce ;

(c} wicther the abive scheme has been
in Orissa;

() if 89, snee wh n in has been st rtod
implementation in that St.te ;

(¢) the finyncial allocdion made tH
Ovivia  for implementing such  scheme sine:
its acrption {year-wisc) ; and

(M the achievenumt made uader such
schieme in that Staee ?

THF MINISTER OF HEALTH AND ¥\ M!
LY WELFARE (SHRIB. GHAYKARXA
NAND):

(a) Thnc main object of the Ceatr:lly
Spansored Hepdth Guide Scheme 15 so secure
community involvement and Pariicipation in
tackling its owit Health problems by training
volnteers selecod by the commumity in
preventive and promotive aspects of  lwlih,
family planning and M.CH. and abo to
provide treatment for minor ailments and
fist-aid during accidents and ¢mergencies.

(ty The Scheme has been taken up in
all the States and Union Territories except
Jammu & Kashmiy, Kerala, Tamil Nadu
and Arunachal Pradesh, who are implementing

_alternate schemes.

(¢} to ('} Orissa has been implenting «
Scheme from the very beginning. Oun





